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Union of India & Others H Pespondeanta

Mr, S.F, Jain Counassl £or ths applicant
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Annarure 2-2 Jatsd 12,1.%4 be guashed and the applicant be

dzolared promoted fyrow 1,2,92 o the post of Electric Pittser
~,

Grade I.
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cenzl ity has alrsady been reduced o that of o2znzurs, The
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ag ths inmomaition 2L pansliy is oconcsrnad, In the ciroumstancs
wz diveaot the respondenis to consid the spplicant's zase of
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